
ITEM NO.2               COURT NO.6               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil)  No(s).  838/2019

M.K. RANJITSINH & ORS.                             Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

[ONLY I.A. NOS. 157733 OF 2021, 6537 OF 2022 AND 15066 OF 2022 ARE 
LISTED UNDER THIS ITEM.] 
IA No. 157733/2021 - INTERVENTION/IMPLEADMENT
IA No. 6537/2022 - MODIFICATION OF COURT ORDER
IA No. 15066/2022 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
 
Date : 16-12-2025 This matter was called on for hearing today.

CORAM :  HON'BLE MR. JUSTICE PAMIDIGHANTAM SRI NARASIMHA
         HON'BLE MR. JUSTICE ATUL S. CHANDURKAR

For Petitioner(s) :Mr. Shyam Divan, Sr. Adv.
                   Mr. Prashanto Chandra Sen, Sr. Adv.
                   Ms. Sonia Dube, Adv.
                   Ms. Kanchan Yadav, Adv.
                   Ms. Surbhi Anand, Adv.
                   Ms. Anshula L Bakhru, Adv.
                   Mr. Arpith Jacob Varaprasad, Adv.
                   Ms. Saumya Sharma, Adv.
                   Mr. Tanishq Sharma, Adv.
                   Ms. Muskan Nagpal, Adv.
                   Mr. Sayantan Chanda, Adv.
                   M/S.  Legal Options, AOR
                   
For Respondent(s) :Ms. Aishwarya Bhati, A.S.G.
                   Mr. Gurmeet Singh Makker, AOR
                   Ms. Ruchi Kohli, Adv.
                   Ms. Chinmayee Chandra, Adv.
                   Mr. Chitvan Singhal, Adv.
                   Mr. Raman Yadav, Adv.
                   Mr. Kartikay Aggarwal, Adv.
                   Mr. Abhishek Kumar Pandey, Adv.
                   Ms. Ameyavikrama Thanvi, Adv.
                   Mr. Mukesh Kumar Singh, Adv.
                   Mr. Rohan Gupta, Adv.
                                      
                   Ms. Aishwarya Bhati, A.S.G.
                   Mr. Raj Bahadur Yadav, AOR
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                   Ms. Ruchi Kohli, Sr. Adv.
                   Mr. Chinmayee Chandra, Adv.
                   Mr. Chitvan Singhal, Adv.
                   Mr. Raman Yadav, Adv.
                   Mr. Kartikay Aggarwal, Adv.
                   Mr. Abhishek Kumar Pandey, Adv.
                   Mr. Mukesh Kumar Singh, Adv.
                   Ms. Ameyvikrama Thanvi, Adv.
                   Mr. Arun Kumar Yadav, Adv.
                                      
                   Mr. Shiv Mangal Sharma, A.A.G.
                   Ms. Nidhi Jaswal, AOR
                   
                   Mr. Milind Kumar, AOR
                   
                   Ms. Swati Ghildiyal, AOR
                   Mr. Rishi Yadav, Adv.
                   
                   
                   Ms. Deepanwita Priyanka, AOR
                   Mr. Deepak Singh, Adv.
                   
                   
                   Mr. Abhimanyu Singh Ga, Adv.
                   Mr. Sarad Kumar Singhania, AOR
                   
                   
                   Mr. Sanchit Garga, AOR
                   Mr. Kunal Rana, Adv.
                   Mr. Shashwat Jaiswal, Adv.
                   Mr. Bhanu Pratap Singh, Adv.
                   
                   Mr. Guntur Pramod Kumar, AOR
                   Ms. Prerna Singh, Adv.
                   Mr. Keshav Singh, Adv.
                   
                   
                   Mr. Rahul Chitnis, Adv.
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Aaditya Aniruddha Pande, AOR
                   Mr. Shrirang B. Varma, Adv.
                   
                   
                   Mr. Somesh Chandra Jha, AOR
                   Ms. Saumya Dwivedi, Adv.
                   Mr. Animesh Rajoriya, Adv.
                   Mr. Akash Kishore, Adv.
                   Mr. Tarun Bajaj, Adv.
                   
                   
                   Ms. Hemantika Wahi, AOR
                   Ms. Jesal Wahi, Adv.
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                   Mr. Dr. Manish Singhvi, Sr. Adv.
                   Mr. Rohit K. Singh, AOR
                   Mr. Yashveer Singh, Adv.
                   
                   
                   Mr. Ranji Thomas, Sr. Adv.
                   Mr. V. N. Raghupathy, AOR
                   
                   Mr. A. Karthik, AOR
                   
                   M/S. Vkc Law Offices, AOR
                   Mr. Varun K Chopra, Adv.
                   
                   
                   Ms. Arti Singh, AOR
                   Mr. Aakashdeep Singh Roda, Adv.
                   Ms. Pooja Singh, Adv.
                   Mr. B P Singh, Adv.
                   
                   
                   Ms. Diva Singh, Adv.
                   Mr. Devendra Singh, AOR
                   Mr. Bhupender Yadav, Adv.
                   
                   
                   Mr. Ankur Sood, AOR
                   Mr. Prajwal Suman, Adv.
                   Ms. Romila Mandal, Adv.
                   Mr. Dhaman Trivedi, Adv.
                   
                   
                   Mr. Vishrov Mukerjee, Adv.
                   Mr. Pukhrambam Ramesh Kumar, AOR
                   Mr. Janmali Manikala, Adv.
                   Mr. Girik Bhalla, Adv.
                   Mr. Damodar Solanki, Adv.
                   Mr. Deepak Thakur, Adv.
                   Mr. Karun Sharma, Adv.
                   Ms. Anupama Ngangom, Adv.
                   Ms. Rajkumari Divyasana, Adv.
                   
                   Mr. S. S. Shroff, AOR
                   
                   Mr. Mahesh Agarwal, Adv.
                   Mr. Arshit Anand, Adv.
                   Ms. Madhavi Agarwal, Adv.
                   Ms. Kamakshi Sehgal, Adv.
                   Mr. E. C. Agrawala, AOR
                   
                   Mr. Nitin Saluja, AOR
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                   Ms. Madhurima Tatia, AOR
                   Mrs. Priya Puri, AOR
                   

          UPON hearing the counsel the Court made the following
                             O R D E R

I.A. NOS. 157733 OF 2021, 6537 OF 2022 AND 15066 OF 2022

1. Learned counsel appearing for the applicant seeks permission

to withdraw the captioned applications.

2. Permission, as sought for, is granted.

3. The Interlocutory Applications are, accordingly, dismissed as

withdrawn.

(KAPIL TANDON)                                  (NIDHI WASON)
COURT MASTER (SH)                             ASSISTANT  REGISTRAR
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